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of funding capdcily of tb« State, technical 
and economic viability, and the likely 
benefits from tbc Project.

'  M K a p p r o p r l a t l o a  b y  B a n k  O f f l c l a l s

Ib Karnataka

4:03. SHRI VS. KRISHNA IYER: 
Will the Minister of FINANCE be pteaaed 
to state :

(t) total amount of miupprv^pr aiioo/
defalcation by national tied bank officials to 
Karnataka dorirg I9W; and

fb) action taken against these t r i a l s  7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE iSHRI 
JANARDHANA POOiARY) : (a) and (b). 
ReKf%e Bank of India has reported that tb« 
present data repi^rting «y^tem doe* oo< yield 
Information in rc^pect of roitappropfiation/ 
defakration by nationalised bank ofTicials in 
Karnataka durirg 1986 as its system cf 
maiotainirg and compiling stattsttcs about 
frauds is bark-vkiic, year-wtse. However, 
information regarding the total numN-f cf 
ca^es of frauds perpetratrd in Public Sector 
Banks in India and the amoijnt involved 
thffcin. irrespective of the dales of 
occurrence, as reported by Public Sector 
Banks to RBI is given below :

No. of frauds

1822

Amount involved

Rs 44 42 croret

The Reserve Bank of India has 
iotimated that the information regardirtg the 
number of deleoquent employed tgainst 
svhom aclion has been taken for tbeir 
Involvement in cases of frauds as reported 
to it by Public Sector Banks during ]9?6 it 
as givei> below :

(1) No. of employees convicted
oo cbirget of frauds

(2) No. of employees given
mi|or/mitH)r p>enalties

22

449

273(}) No. of err.plofees against 
whom protccutioo ii pending 
lo court!

(•190 31.1186)

(4) No. of emptoyeet agAiost 431 
skboro departmental pro-
ceedings are pending *

(as 00 31.12.86)
«

Fitlactiofl of .Manmala, Rrptilei 
aod Anpklblana

4201. SHRI BkAJA MOHAN 
MOHANTY : Will the Minuttr of
ENVIRONMFNT AND FORtSTS be 
pleased to state ;

(a) whether more than 70 ipeciet of
mammali and 17 species of amphibtans and 
reptiles are facirg threat of extinctioo io 
our country, if so. the details thereof;

(by *h?ther any study f'as been 
conductcd and if so. the iHi*ccme thereof, 
and

(c) the steps taken to protect thete
ipectes 7

THF MINISTTR OF STATF IN THE 
MINISTRY OF ISV IR t^SM fN T AND 
rORFSTS (SHRI Z R. ANSAKI): (a) 
and (b). F>ght>or>e ifitctes of marrmaU. 
flfteeti species of reptiles ard three spec»es of 
amphibuns are regarded »% threa'ened 
spcc»rs from India. Th»s has k«en rrcnded 
by the 7xx>lof«a! Survey of hdia  in its 
publication 'Threatened Aoimalt of Irw îa/*

(c) A statrment ts given belo«.

.Slate oietl

Ktoin s t f p i  taken fo* /4# p*ott^H0n 
tk*r j temrd  j/vcV #

A number of ioitittives have l^een' taken 
in fccefit years for siildhfe con«ervttioo io 
India. The important measures*arc giveo 
belosk :

(a) A comprebcrsiy« legMUtion caltcd
the Wild life (Protection) Act,
1972 has been enacted to prov:d«
uniform lc«Wlaiio« for the ^rolec»
tioo cf wifdltft In the cruntry.
However, tbb Act Is not applicablt
10 iairmu and Kashmir s^bicb hat
a similar Act called the Jammu and
Kasbmif Wild life ^Frotectioo) Act,
1971.
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(b) The Forest Comervatio·n Act,
1980 checks the indiscriminate
diversion to non-forest use of
forests land which are the main
.habitat of wildlife in the country.

(c) The network of protected areas in
the country has been expanded to
iriclude 60 National Parks and
258 Sanctuaries. It covers about 4
per cent or total land area and
about 15 pllr cent of the forest
area of the country.

(d) Special projects like Project Tiger
and Crocodile Project, have been
launched ·to save the endangered
species and these have proved
successful.

(e) 

• . (f)

(b) 

Trade and commerce as well as
import and export cf wild animals,
birds, plants and their d.:rivatives
are strictly controlled.

Ceolrally sponsored schemes have
been launched to aid the develop­
ment of National Parks and
sanctuaries (iocludiog Tiaer

: Reserves), a1Jd zoos to promote
conservation awareness captive
bn:eding and education. New
schemes have been started during
Vil five year plan period for
controf of· poaching of wild
ani01als and captive breeding of
endangered species.

· A national lev:I institute called
the Wildlife Institute of India bas
been . established for providing
training in wildlife management,
wildlife education and research.

India is a signatory to five
important international and
bilateral conventions. They are the
Convention on lt:iteroational Trade
in Endangered species of Wild
Fauna and Flora (CI TES), Wet­
lands, Whaling, Migratory Species
and with USSR oo Migratory
Bird,.

(i) The National Wildlife Action Plan
bas been adopted which· provides
the framework of strateay as well

�s of prngrammes and projects, for 
wildlife conservation in future. Its 
main components are: 

Establishment of a representative 
network of protected areas, 

Management of protected areas and 
habitat restoration, 

Wildlife protection in multi-use 
areas, 

Rehabilitation of endangered ·aqd 
threatened species. 

Captive breeding pmgramme, 

Wildlife education and ioterpreta· 
tion, 

Research and monitoring, 

· Domestic legislation and interna­
tional conventions,

National conserv.ation stratrgy,

Collaboration with voluntary
bodies/ non-governmental orgaaisa0 

tions.

While action has been initiated on 
of the components of the Action Piao, 
notable steps taken are given below : 

most 
more 

A survey of all National Parks and 
sanctuaries and other areas deserv­

. ing protection btatus bas been 
taken up with a view to strengthen 
and enlarge the network of 
protected areas in the country. 
Guidelines for tbe preparation of 
management plans ·of • wildlife 
reserves have been drawn.up and 
circulated to all the States. and 

. Union Territories. 

Guidelines have been developed 
for eliciting people's support for 
wildlife conservation. These have 
also been circulated to all the 
States and Union Territories. 

Review and revision of National 
Forest Policy have been taken up 
to incorporate substantial concerns 
for wildlife conservation. 
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— Furiber arocDdmeou to tb« Wild-
life (Projection) A.I. 1972 arc 
under eximiDAtioo.

, — Cftptive breedioK ind rcb«bi)iia(iofl 
programmes have been hiuocbed.

— Moiel ioterpreUliofi facilitiet are 
being rstabliihed in tocne naiiooal 
parks and zooa.

^ Wildlife Institute of InJia has
taken up wildlife trainickg and 
research activities in the field o4 
wildlife.

Uilllsatloa of Faada by Statci

4202. SHRI K. R^MACHANDRA

REDDY : Will the Mmi&ter of WELFARE 
be pleaud to state ;

(a) the Statc-wUc break of funds
utilised by tbe various Siaie»/Uoion 
Territories under Tribal Sub-Plan ard 
Special Cooipooeot Plan during the 1985-S6; 
and

(b) tbe Sutei (bat have utiliacd ibese
fuodi fully and the States whiib bdve not 
utiliied ibe funds fuUy T

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
OIRIDHAR OOMANGO) : (a) and
(b). InfofiDtnoo b given to tbe tutcnKOi 
below.

S u t t« « a t
(R« 10 LakbO

S.
No.

Name of the State
Funds

Provided

Tribal iub-Pl4n
F uods

UtiliKd

Special Compocieni plan
Funcs iuodi

ProvKkd Utilised

1 2 3 4 5 6

1. Andhra Pradesh 4000.96 344 > 26 I2O64C0 10565 00

2. A»am S:4J.82 5003 28 1044.00 >86 00

3. Dibar 21377.41 2321.^26 6727.00 5621 00

4. Gujarat 9599.66 9262 79 2587.00 2-.92XO

5. Haryana — — 3033.0J 2VII OO*

6. Himachal Pradesh 1742.31* 1666 32 I949.CC IW9.00*

7. 1 aod K — — 956 00 956.00*

S. Kirootakj
m

5 IIJ0 573.81 679),00 6717.00

9. Keralo 431.36« 694.95 2958.00 2885.00

10. Modhyt PradMb 24116.98 23374.30 633200 6340.00*

U. M abam htra 8877.61 KM54 63 4 2 r.0 0 62J2.00

12. Manipur 2866.26
* y

2166 JO 142.00 142 00»

13. Ofina 15762.03 15743,85 3651 00 36I5 00*

14. P i t t ^  . — — 2187.00 1776.00




